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Identification of Prisoners Act, 1920 (33 of 1920)

T TG STARM, 1920 (1920 &7 33)

Illegal Migrants (Determination by Tribunals) Act, 1983 (39 of 1983)

Y TaTAY (ferap=on gRT sraeRon) AfAFRM, 1983 (1983 HT 39)

lllegal Migrants (Determination by Tribunals) Amendment Act, 1988 (24 of 1988)
3y warft (IABRON gIRT SraerRon) e A, 1988 (1988 @7 24)

Immigrants (Expulsion from Assam) Act, 1950 (10 of 1950)

AR (3 & fshR) srfafm, 1950 (1950 T 10)

Immigration (Carriers” Liability) Act, 2000 (52 of 2000)

AR (aT8d aTfc@) Af8=¥, 2000 (2000 &1 52)

Immigration (Carriers” Liability) Act, 2005 (44 of 2005)
ST (aTech i) SHfAFRE, 2005 (2005 T 44)

Immoral Traffic (Prevention) Act, 1956 (104 of 1956)

Mfad @R (fraron) srfaferm, 1956 (1956 &1 104)

Imperial Library (Change of Name) Act, 1948 (51 of 1948)

AR agat (AT uRad) SrfafH, 1948 (1948 &1 51)

Imperial Library (Indentures Validation) Repeal Act, 2002 (53 of 2002)

AR agat (S dferee) e ifdfm, 2002 (2002 @1 53)

Imports and Exports (Control) Act, 1947 (18 of 1947)

JmaTa iR frata (Fri=on) aifef e, 1947 (1947 @1 18) [ i)

Inchek Tyres Limited and National Rubber Manufacturers Limited (Nationalisation) Act, 1984

(17 of 1984)
TP <Y foIfics ok TeMd IR Aghaary fofics (rgraexv) fafem, 1984 (1984 &1 17)

Income-tax Act, 1961 (43 of 1961)

JMRA-H AT, 1961 (1961 HT 43)

Income-tax (Amendment) Act, 1972 (41 of 1972)
JANMI-HY (Hee) A=, 1972 (1972 &1 41)
Income-tax (Amendment) Act, 1973 (66 of 1973)
AMI-HR (Femer) i, 1973 (1973 &1 66)
Income-tax (Amendment) Act, 1976 (1 of 1976)
JNMI-HR (Here) srfaf=s, 1976 (1976 &7 1)
Income-tax (Amendment) Act, 1981 (22 of 1981)
JANMI-HY (Fene) T, 1981 (1981 BT 22)
Income-tax (Second Amendment) Act, 1981 (38 of 1981)
ma-ax (fgcfrr <ienem) erfdfeas, 1981 (1981 &1 38)
Income-tax (Amendment) Act, 1986 (26 of 1986)
M- (Aeme) rfafr, 1986 (1986 & 26)
Income-tax (Amendment) Act, 1989 (11 of 1989)
JANMI-HY (Hene) A=, 1989 (1989 HT 11)
Income-tax (Amendment) Act, 1996 (35 of 1996)
M- (Femer) M, 1996 (1996 &7 35)
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Income-tax (Amendment) Act, 1997 (14 of 1997)

M- (Feme) M=, 1997 (1997 & 14)

Income-tax (Amendment) Act, 1998 (7 of 1998)

JNMI-HR (Here) ST, 1998 (1998 &1 7)

Income-tax (Second Amendment) Act, 1998 (11 of 1999)
ARI-BR (GART Aee) A, 1998 (1999 HT 11)

Income Tax (Amendment) Act, 1999 (28 of 1999)

M- (Femer) M=, 1999 (1999 &7 28)

Indecent Representation of Women (Prohibition) Act, 1986 (60 of 1986)
I IR wuor (ufowe) S1fefe, 1986 (1986 HT 60)

Indian Bills of Lading Act, 1856 (9 of 1856)

AR 981-9= ATTaH, 1856 (1856 BT 9)

Indian Boilers Act, 1923 (5 of 1923)

AR IRIeR T4, 1923 (1923 & 5)

Indian Carriage of Goods by Sea Act, 1925 (26 of 1925)
AR s g1 ATl e A, 1925 (1925 1 26)

Indian Christian Marriage Act, 1872 (15 of 1872)

R fpfPaes faarg ifefm, 1872 (1872 @1 15)

Indian Coinage (Amendment) Act, 1975 (47 of 1975)
R Ryarest fmtor (dene) orff e, 1975 (1975 &7 47)
Indian Companies (Amendment) Act, 1930 (19 of 1930)
WRATT U=l (Fengs) Afefa¥, 1930 (1930 &1 19)

Indian Companies (Foreign Interests) Act, 1918 (20 of 1918)
AR dut (fageh f2a) «ifdfm, 1918 (1918 @1 20) [ FRRAE]

Indian Companies (Foreign Interests) and the Companies (Temporary Restrictions on
Dividends) Repeal Act, 2000 (24 of 2000)

AR Sut (fageh f2a) ok ot (ammenl R sRemt fdwem) fvee eifdf ™, 2000 (2000 &1 24)
Indian Contract Act, 1872 (9 of 1872)

ARG Afdar fefs, 1872 (1872 &1 9)

Indian Contract (Amendment) Act, 1996 (1 of 1997)

TR wfder (denes) «ifefH, 1996 (1997 &1 1)

Indian Copper Corporation (Acquisition of Undertaking) Act, 1972 (58 of 1972)
SRS DR HRUANIA (SUHHA &I 370) AfAFH, 1972 (1972 &1 58)

Indian Council of World Affairs Act, 2001 (29 of 2001)

faeg Al | AT WRe ulkeg S1f@~—M, 2001 (2001 &1 29)

Indian Council of World Affairs (Amendment) Act, 2003 (5 of 2004)

faeq Al | WEET WRd uRReg (Fenes) Afaf=s, 2003 (2004 T 5)

Indian Criminal Law Amendment Act, 1908 (14 of 1908)

AR que fafyy denem orfaffes, 1908 (1908 &1 14)
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*[Indian] Divorce Act, 1869 (4 of 1869)

(W) faare-fa=og rfafaw, 1869 (1869 @1 4)

Indian Divorce (Amendment) Act, 2001 (51 of 2001)
IR faare-faese (denem) srfaf=, 2001 (2001 &1 51)
Indian Dock Labourers Act, 1934 (19 of 1934)
ARG Sfd SH® STAFRM, 1934 (1934 &7 19) [FRRAA]

Indian Easements Act, 1882 (5 of 1882)

AR FETaR A9, 1882 (1882 1 5)

Indian Electricity Act, 1910 (9 of 1910)

AR faega srfaf=m, 1910 (1910 &1 9)

Indian Electricity (Amendment) Act, 1986 (31 of 1986)
WRATY faega (denes) sifefam, 1986 (1986 1 31)

Indian Evidence Act, 1872 (1 of 1872)

ARG 1&g AfeTH, 1872 (1872 BT 1)

Indian Evidence (Amendment) Act, 2002 (4 of 2003)
R Wied (Wenge) AfE¥, 2003 (2003 &1 4)

Indian Explosives (Amendment) Act, 1978 (32 of 1978)

IR favmies (denem) erfafras, 1978 (1978 &1 32)

Indian Fisheries Act, 1897 (4 of 1897)

HRART AcRI-8 Mfaf=E, 1897 (1897 &1 4)

Indian Forest Act, 1927 (16 of 1927)

ARG a7 Srfaf~r, 1927 (1927 &1 16)

Indian Independence Pakistan Courts (Pending Proceedings) Act, 1952 (9 of 1952)
VRGO =T ™ =Ry (dfed wrfarfad) ifdfrm, 1952 (1952 &1 9)

Indian Iron and Steel Company (Acquisition of Shares) Act, 1976 (89 of 1976)
SfETT SMRT Uvs Wil Sl (AR BT (o) A=, 1976 (1976 P 89)

Indian Iron and Steel Company (Acquisition of Shares) Amendment Act, 1981 (59 of 1981)
SfSTT MR UUs Wil Sl (AR BT (o) Helg Irfafas, 1981 (1981 &1 59)

Indian Iron and Steel Company (Taking Over of Management) Act, 1972 (50 of 1972)
SRS AR yve Wil Sl (dg-Ugw) SrfAfRm, 1972 (1972 &1 50)

Indian Law Reports Act, 1875 (18 of 1875)

v ol ufyrent i, 1875 (1875 @1 18)

Indian Lunacy Act, 1912 (4 of 1912)

HRART UNTed A, 1912 (1912 &1 4) [FRRAE]

**[Indian] Majority Act, 1875 (9 of 1875)

(YR TR sifefE, 1875 (1875 &1 9)

Indian Majority (Amendment) Act, 1999 (33 of 1999)

R qahal (Feies) safad, 1999 (1999 &I 33)

Indian Matrimonial Causes (War Marriages) Act, 1948 (40 of 1948)
R faare fawge arq (g faare) srfafas, 1948 (1948 &1 40)

*Rep.by Act, 51 of 2001
**Rep.by Act, 33 of 1999
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Indian Medical Council Act, 1956 (102 of 1956)
ARART JYfa= uRug AfafTw, 1956 (1956 &1 102)

Indian Medical Council (Amendment) Act, 1993 (31 of 1993)

ARG gfdem aReg (Fees) sifafas, 1993 (1993 &1 31)

Indian Medical Council (Amendment) Act, 2001 (34 of 2001)

ARART JYfa= uRug (Fies) rfaf=®, 2001(2001 &1 34)
Indian Medicine Central Council Act, 1970 (48 of 1970)
Ao fafee d=ia aReg sifefa¥, 1970 (1970 @1 48)

Indian Medicine Central Council (Amendment) Act, 2002 (52 of 2002)
ARAT ffa b=y uRug (Fenege) a4, 2002 (2002 &1 52)
Indian Medicine Central Council (Amendment) Act, 2003 (58 of 2003)
ARAT ffea d=g ukeg (Fenge) a4, 2003 (2003 &1 58)

Indian Medical Degrees Act, 1916 (7 of 1916)
TR fafeea sty srfafvas, 1916 (1916 @1 7)

Indian Museum Act, 1910 (10 of 1910)

AR TR AR, 1910 (1910 & 10)

Indian Naval Armament Act, 1923 (7 of 1923)

IR AR e TaRor Sfafrm, 1923 (1923 &1 7)
Indian Nursing Council Act, 1947 (48 of 1947)

ARG T4 aReg i as, 1947 (1947 &1 48)

Indian Partnership Act, 1932 (9 of 1932)

ARG ARIGRT STfAfRE, 1932 (1932 &1 9)

Indian Penal Code, 1860 (45 of 1860)

ARG SU Wf=dl, 1860 (1860 T 45)

Indian Penal Code (Amendment) Act, 1969 (36 of 1969)
TR qUs dfear (denes) «ifafaH, 1969 (1969 &1 36)
Indian Penal Code (Amendment) Act, 1995 (24 of 1995)
R que wfedr (dengs) ifafaH, 1995 (1995 &1 24)
Indian Ports Act, 1908 (15 of 1908)

AR U AR, 1908 (1908 &1 15)

Indian Ports (Amendment) Act, 1992 (23 of 1992)
IRATT oo (Feme) 1fafm, 1992 (1992 &7 23)

Indian Post Office Act, 1898 (6 of 1898)

AR SHER ATH, 1898 (1898 T 6)

Indian Post Office (Amendment) Act, 1970 (34 of 1970)
WRATT SIheR (Wenge) Afea¥, 1970 (1970 &1 34)

Indian Post Office (Second Amendment) Act, 1986 (67 of 1986)

WA SThER (GERT Heng) a9, 1986 (1986 &1 67)
Indian Power Alcohol Act, 1948 (22 of 1948)

WRATT TR Yehigel STATH, 1948 (1948 &1 22) [ FRRYE]
Indian Power Alcohol (Repeal) Act, 2000 (32 of 2000)
TR TR Yedbigal () 3rfafr™, 2000 (2000 @7 32)
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Indian Railway Companies Act, 1895 (10 of 1895)
HRART Xl H1 IfAFRM, 1895 (1895 T 10)

Indian Railway Companies (Repeal) Act, 2001 (24 of 2001)
WRAT vt dul (FRe) s1fafs, 2001 (2001 &7 24)

Indian Railways Act, 1890 (9 of 1890)

R Yot 31fAf=m, 1890 (1890 T 9)

Indian Railways (Amendment) Act, 1973 (45 of 1973)
VRGO el (Fene) orfdfes, 1973 (1973 &1 45)

Indian Railways (Amendment) Act, 1976 (9 of 1976)
VRGO Vel (Feie) srfafes, 1976 (1976 &1 9)

Indian Railways (Amendment) Act, 1982 (16 of 1982)
R Xel (Fene) rfef=e, 1982 (1982 &7 16)

Indian Railways (Amendment) Act, 1983 (44 of 1983)
VRGO el (Fene) orfdfas, 1983 (1983 &1 44)

Indian Railways (Amendment) Act, 1985 (47 of 1985)
VRGO Vel (Feie) orfafs, 1985 (1985 &1 47)

Indian Railways Board Act, 1905 (4 of 1905)

HRART Yl 9T$ N9, 1905 (1905 &7 4)

Indian Red Cross Society Act, 1920 (15 of 1920)

HRART YS BT AAgel A9, 1920 (1920 &7 15)

Indian Red Cross Society (Amendment) Act, 1992 (14 of 1992)
HRART ¥S o1 ARAgel (Fene) rff=m, 1992 (1992 & 14)
Indian Registration (Amendment) Act, 1969 (45 of 1969)
TRATT oRGImRuT (F2ne) 1w, 1969 (1969 &1 45)
Indian Reserve Forces Act, 1888 (4 of 1888)

nRar Rord g rfdf e, 1888 (1888 &1 4)

Indian Rifles Act, 1920 (23 of 1920)

ARATT ASHeA ATH, 1920 (1920 HT 23)

Indian Rifles (Repeal) Act, 2006 ( 49 of 2006)
R g®hed (FRe) srfafaH, 2006 (2006 HT 49)

Indian Securities Act, 1920 (10 of 1920)
R wfergfa srfafim, 1920 (1920 @1 10)

Indian Short Titles Act, 1897 (14 of 1897)

R Sdféret =W erfafm, 1897 (1897 @1 14)

Indian Soldiers (Litigation) Act, 1925 (4 of 1925)

WRATY A (Gebe) sifefam, 1925 (1925 &1 4)

Indian Stamp Act, 1899 (2 of 1899)

AR IS TR, 1899 (1899 & 2)

Indian Standards Institution (Certification Marks) Act, 1952 (36 of 1952)
VR AT el (o fe) sifafaH, 1952 (1952 &1 36) [ FRRE]

Indian Statistical Institute Act, 1959 (57 of 1959)

HRART AR i rfaf M, 1959 (1959 &1 57)
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Indian Statistical Institute (Amendment) Act, 1995 (38 of 1995)
ARG AIRSTHTT A (Fee) rfafrm, 1995 (1995 &7 38)
Indian Succession Act, 1925 (39 of 1925)

ARATT STRIYGR AR, 1925 (1925 &7 39)

Indian Succession (Amendment) Act, 1991 (51 of 1991)

IRATT STSER (Fenge) arfafas, 1991 (1991 &1 51)

Indian Succession (Amendment) Act, 2002 (26 of 2002)
IRATT STRISER (Fenge) srfafas, 2002 (2002 &1 26)

Indian Telegraph Act, 1885 (13 of 1885)

ARG IR AfSgH9, 1885 (1885 &I 13)

Indian Telegraph (Amendment) Act, 1971 (33 of 1971)
R AR (Fenge) s, 1971 (1971 &1 33)

Indian Telegraph (Amendment) Act, 1972 (38 of 1972)
R dR (Fenge) ifefas, 1972 (1972 @1 38)

Indian Telegraph (Amendment) Act, 1974 (48 of 1974)
WRATT AR (Fenge) Afa¥, 1974 (1974 &1 48)

Indian Telegraph (Amendment) Act, 2003 (8 of 2004)
R AR (Fenge) AfS=EH, 2003 (2004 &1 8)

Indian Tolls Act, 1851 (8 of 1851)

WRATT g AT, 1851 (1851 BT 8)

Indian Tolls Act, 1864 (15 of 1864)

WRATT g A4, 1864 (1864 HT 15)

Indian Tolls Act, 1888 (8 of 1888)

ARATT g AT, 1888 (1888 HT 8)

Indian Tolls (Army and Air Force) Act, 1901 (2 of 1901)
AR TR (FAT 3R argA) STAR=H, 1901 (1901 T 2)
Indian Tramways Act, 1886 (11 of 1886)

R g A, 1886 (1886 &1 11)

Indian Tramways Act, 1902 (4 of 1902)

ARG A AAFRM, 1902 (1902 & 4)

Indian Treasure-trove Act, 1878 (6 of 1878)

AR - rfdfew, 1878 (1878 &1 6)

Indian Trusts Act, 1882 (2 of 1882)

R =19 S7fafr, 1882 (1882 &1 2)

Indian University (Repeal) Act, 2001 (36 of 2001)

TR faeafqermey () <ifafam, 2001 (2001 &1 36)
Indian Veterinary Council Act, 1984 (52 of 1984)

R gg-Ffehedr aRyg srfafem, 1984 (1984 &1 52)

Indian Wireless Telegraphy Act, 1933 (17 of 1933)
VRGO AR JRAI>@ 1fdfrm, 1933 (1933 &1 17)

Indira Gandhi National Open University Act, 1985 (50 of 1985)
gfexr it Iy ga fawafderera sfafies, 1985 (1985 @1 50)

Indira Gandhi National Open University (Amendment) Act, 1997 (32 of 1997)
SfeRr e g qaa fawafderery (Jenge) rfafg¥, 1997 (1997 &1 32)
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Indo-Tibetan Border Police Force Act, 1992 (35 of 1992)

HRA-fererd AT i gt sifefam, 1992 (1992 &1 35)

Industrial Development Bank of India Act, 1964 (18 of 1964)

VR 3fenfires faem 9@ ififrm, 1964 (1964 &1 18)

Industrial Development Bank of India (Amendment) Act, 1972 (75 of 1972)
R efenfires fawr & (denem) eifdfes, 1972 (1972 &1 75)

Industrial Development Bank of India (Amendment) Act, 1982 (72 of 1982)
R e e 9o (Fehem) rffaw, 1982 (1982 &1 72)

Industrial Development Bank of India (Amendment) Act, 1986 (35 of 1986)
TR e e 9o (Fehem) rfafaw, 1986 (1986 &1 35)

Industrial Development Bank of India (Amendment) Act, 1995 (5 of 1995)
R efenfires fawr & (Fenes) «ifdfees, 1995 (1995 @1 5)

Industrial Development Bank (Transfer of Undertaking and Repeal) Act, 2003 (53 of 2003)
sirenfires fawrd & (Sumd &1 sfavvr 3iR =) «ifdfee, 2003 (2003 @1 53)

Industrial Disputes Act, 1947 (14 of 1947)

et faarg srfafm, 1947 (1947 &1 14)

Industrial Disputes (Amendment) Act, 1972 (32 of 1972)
et faqre (Fenes) srfafam, 1972 (1972 &1 32)
Industrial Disputes (Amendment) Act, 1976 (32 of 1976)
et faarg (wenes) srfaf =M, 1976 (1976 &1 32)
Industrial Disputes (Amendment) Act, 1982 (46 of 1982)
Jftenfie faqre (Fene) srfafam, 1982 (1982 T 46)
Industrial Disputes (Amendment) Act, 1984 (49 of 1984)
et faqre (Fene) sifafam, 1984 (1984 T 49)

Industrial Disputes (Banking Companies) Decision Act, 1955 (41 of 1955)
et faare (§eert wu) fafeaa sifefm, 1955 (1955 @1 41)

Industrial Disputes (Banking Companies) Decision Act, 2001 (19 of 2001)
Sienfiie faae (§eert o) fafrega (Free) safm, 2001 (2001 &1 19)
Industrial Disputes (Amendment) Act, 1996 (24 of 1996)

et faar (Wene) srfaf =, 1996 (1996 &1 24)

Industrial Disputes (Banking and Insurance Companies) Act, 1949 (54 of 1949)
e farg (dwert qen 1 wufa) srfafas, 1949 (1949 &1 54)

Industrial Disputes (Banking Companies) Decision Act, 1955 (41 of 1955)
et faae (§eert Su) fafreaa sifef e, 1955 (1955 @1 41) [ FRRAA]
Industrial Disputes (Banking Companies) Decision (Repeal) Act, 2001 (19 of 2001)
Jfenfiies far (feaert o) fAfeay (Fraw) faf=H, 2001 (2001 &1 19)
Industrial Employment (Standing Orders) Act, 1946 (20 of 1946)

et e (Rt arew) 1fafaH, 1946 (1946 &1 20)

Industrial Employment (Standing Orders) Amendment Act, 1982 (18 of 1982)
SN Frio (R seen) dees ifdfm, 1982 (1982 &1 18)

Industrial Finance Corporation Act, 1948 (15 of 1948)

Strenfie faa fem srfafem, 1948 (1948 @1 15)
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Industrial Finance Corporation (Amendment) Act, 1972 (74 of 1972)
Sfrenfires foa frm (Fene) sfafes, 1972 (1972 &1 74)

Industrial Finance Corporation (Amendment) Act, 1982 (2 of 1982)
Sirenfire faa fm (Sene) srfafrm, 1982 (1982 &1 2)

Industrial Finance Corporation (Amendment) Act, 1986 (50 of 1986)
sirenfires far fomr (Wehe) srfafe™, 1986 (1986 T 50)

Industrial Finance Corporation (Transfer of Undertaking and Repeal) Act, 1993 (23 of 1993)
sirenfires faxr fm (Susha &1 faRor &R fowre) srfafes, 1993 (1993 T 23)

Industrial Reconstruction Bank of India Act, 1984 (62 of 1984)
ARG e gafaor 9@ sifafrm, 1984 (1984 &1 62)

Industrial Reconstruction Bank (Transfer of Undertakings and Repeal) Act, 1997 (7 of 1997)
3irenfires gafmi §& (SusHHAT &1 favur R =) srfdf e, 1997 (1997 &1 7)

Industries (Development and Regulation) Act, 1951 (65 of 1951)

e (R &iik fafrem) sifdfm, 1951 (1951 & 65)

Industries (Development and Regulation) Amendment Act, 1984 (4 of 1984)
San (e ok fafrrs) e «ifdfeas, 1984 (1984 @ 4)

Infant Milk Substitutes, Feeding Bottles and Infant Foods (Regulation of Production, Supply
and Distribution) Act, 1992 (41 of 1992)
Rrg g7 Srgped o didd R Rig-are (Scured, yerr oiR faawor fafem) sz, 1992(1992%1 41)

Infant Milk Substitutes, Feeding Bottles and Infant Foods (Regulation of Production, Supply
and Distribution)(Amendment) Act, 2003 (38 of 2003)

Rrg 79 srgdey Nl ddd iR Rg-wre (Sared,ver iR fadwer fafraes) (deiem) «ifafem, 2003
(20031 38)

Inflammable Substances Act, 1952 (20 of 1952)

Sqeeie uere JifdfH, 1952 (1952 &1 20)

Influx from Pakistan (Control) Repealing Act, 1952 (76 of 1952)

TRt & 3 (Fizon) e srfarfers, 1952 (1952 &1 76)

Influx from Pakistan (Control) Repealing (Repeal) Act, 2001 (33 of 2001)
e | e (g faresr () srfarfSes, 2001 (2001 &1 33)
Information Technology Act, 2000 (21 of 2000)

T AT AfAFRE, 2000 (2000 T 21)

Inland Vessels Act, 1917 (1 of 1917)

e Sterar rfafrm, 1917 (1917 &1 1)

Inland Steam-Vessels (Amendment) Act, 1977 (35 of 1977)
ISR aTSy et (Fee) orfdfes, 1977 (1977 &1 35)

Inland Waterways Authority of India Act, 1985 (82 of 1985)

AR raaeii Semrt wfdravor srfdfies, 1985 (1985 &1 82)

Inland Waterways Authority of India (Amendment) Act, 1993 (8 of 1994)
WIRCT 3TIeRTd STCTT TR (Heles) A, 1993 (1994 &1 8)

Inland Waterways Authority of India (Amendment) Act, 2001(40 of 2001)
WIRGT 3fASe STeT ITferanvor (Feme) S1fafas, 2001(2001 &7 40)

Insecticides Act, 1968 (46 of 1968)
PR ATATTH, 1968 (1968 HT 46)
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Insecticides (Amendment) Act, 1972 (46 of 1972)

Preareht (denes) ifafaw, 1972 (1972 &1 46)

Insecticides (Amendment) Act, 1977 (24 of 1977)

Prearht (denem) ifafw, 1977 (1977 &1 24)

Insecticides (Amendment) Act, 2000 (23 of 2000)

PreAreh (Fehege) rfaf T, 2000 (2000 @1 23)

Insolvency Laws (Amendment) Act, 1978 (28 of 1978)

faqren fafdr (Wenes) rfefw, 1978 (1978 &1 28)

Institutes of Technology Act, 1961 (59 of 1961)

Hrenfiret SR i, 1961 (1961 &1 59)

Institutes of Technology (Amendment) Act, 1994 (35 of 1994)
gt R (denes) Sifdfm, 1994 (1994 &1 35)

Institutes of Technology (Amendment) Act, 2002 (16 of 2002)
ANt dwre (Weiem) sifdfm, 2002 (2002 &1 16)

Insurance Act, 1938 (4 of 1938)

91 rfeTH, 1938 (1938 HT 4)

Insurance (Amendment) Act, 2002 (42 of 2002)

T (FemeE) L1, 2002 (2002 HT 42)

Insurance Laws (Transfer of Business and Emergency Provisions) Repeal Act, 2001
(11 of 2001)

1 Y (HRAR BT faRoT SR MU Iuee) R ff =, 2001 (2001 &1 11)
Insurance Regulatory and Development Authority Act, 1999 (41 of 1999)
1 faframes &k faera mfdevor iffeas, 1999 (1999 &1 41)

Intelligence Organisations (Restriction of Rights) Act, 1985 (58 of 1985)
AT FeA (MR frawem) rfaf=m, 1985 (1985 &1 58)

Interest Act, 1978 (14 of 1978)

Tt AT, 1978 (1978 HT 14)

Interest on Delayed Payments to Small and Ancillary Industrial Undertakings Act, 1993
(32 of 1993)

oY 3R TN Sfeifie Suhdl o facifdd darr w e sz, 1993 (1993 &1 32)

Interest on Delayed Payments to Small Scale and Ancillary Industrial Undertakings
(Amendment) Act, 1998 (23 of 1998)

g 3R e sienfiies SumAl @1 fadfed darg w are (Fenes) sifafas, 1998 (1998 &1 23)
Interest-tax Act, 1974 (45 of 1974)

To-ax AT, 1974 (1974 &1 45)

International Airport Authority Act, 1971 (43 of 1971)

RIS fawTe= oTferasvor orfdf=eH, 1971 (1971 &7 43)

International Airport Authority (Amendment) Act, 1985 (72 of 1985)

AR faaTuc urfgesRor (Hene) 3ifafrmm, 1985 (1985 &I 72)

International Development Association (Status, Immunities and Privileges) Act, 1960
(32 of 1960)

ARG fadry W (MR, IHfax o1 f[RwfIeR) s1fif~rH, 1960 (1960 @ 32)

International Finance Corporation (Status, Immunities and Privileges) Act, 1958 (42 of 1958)

RIS fa o (Rt S=gfd qen faerwiiaeR) ifafas, 1958 (1958 T 42)
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International Monetary Fund and Bank Act, 1945
s g1 fAfY ok do «rfdfem, 1945
International Monetary Fund and Bank (Amendment) Act, 1982 (67 of 1982)

RIS qa1 (Y ok I (i) o1, 1982 (1982 &1 67)
Inter-State Corporations Act, 1957 (38 of 1957)
It fm sfafeas, 1957 (1957 &1 38)

Inter-State Migrant Workmen (Regulation of Employment and Conditions of Service) Act,
1979 (30 of 1979)

IARIfRId Farft wHER (v o fafess o Jar o) sfdfiew, 1979 (1979 &1 30)
Inter-State River Water Disputes Act, 1956 (33 of 1956)

IFARId TG Sfal faare 1fafaH, 1956 (1956 &1 33)

Inter-State River Water Disputes (Amendment) Act, 1980 (45 of 1980)
IARITI® el faare (deme) 1™, 1980 (1980 T 45)

Inter-State Water Disputes (Amendment) Act, 1986 (20 of 1986)

IRIfRId Sier faarg (denes) ifdfm, 1986 (1986 T 20)

Inter-State Water Disputes (Amendment) Act, 2002 (14 of 2002)
IRIfRId Sier faarg (demem) @ifdfm, 2002 (2002 &1 14)

Iron and Steel Companies Amalgamation Act, 1952 (79 of 1952)
SiE 3R ST HUT e IR, 1952 (1952 &1 79) [ FRRME]
Iron Ore Mines Labour Welfare Cess Act, 1961 (58 of 1961)

TIE SR W 519 BTl IUax J1fAfad, 1961 (1961 &1 58) [ FRRYA]

Iron and Steel Companies (Amalgamation and Takeover Laws) Repeal Act, 2000 (26 of 2000)
g SR T HU (TAF iR vawe ugor fafd) s sfdrfem, 2000 (2000 &1 26) [FARRA]

Iron Ore Mines, Manganese Ore Mines and Chrome Ore Mines Labour Welfare Cess Act,
1976 (55 of 1976)

T SRR @M, HIFIS RNG W 3R HIF-3RRD W 519 BT ISR IfAfTH, 1976

(1976 &1 55)

Iron Ore Mines, Manganese Ore Mines Labour Welfare Cess (Amendment) Act, 1982
(44 of 1982)

g SRR W, HITHIS SRRG W $H BTl UGN (FeNerd) Srfafrm, 1982 (1982 &1 44)

Iron Ore Mines, Manganese Ore Mines and Chrome Ore Mines Labour Welfare Fund Act,
1976 (61 of 1976)

SIE 3PRG W, AN 3RRG W MR HIF-3RIReG @H 519 Hear (Y sifdfrm, 1976 (1976 &1 61)
Iron Ore Mines and Manganese Ore Mines Labour Welfare Fund (Amendment) Act, 1982
(45 of 1982)

T SRRD W 3R HIIS 3RRG W 919 dHearoy (Y (Feiem) rfdfrm, 1982 (1982 &1 45)

Iron Ore Mines Labour Welfare Cess (Amendment) Act, 1970 (41 of 1970)

SIE 3RG W ST HeaT IUG (Fehes) Affaw, 1970 (1970 &1 41)
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